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('000 numbers)

Segment 2010-11 2011-12 2012-13

Passenger Cars 2453 2537 2429

(b) Automotive Mission Plan 2006-16 envisages comprehensive support and
development of the automobile and auto components sectors on a long term and
sustained basis.

(¢©) No, Sir.
(d) Does not arise.
Closure of sick PSUs

3221. SHRI TAPAN KUMAR SEN: Will the Minister of HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES be pleased to state:

(@) the number of PSUs declared sick during the last three years;

(b) the number of PSUs recommended by Board for Industrial and Financial
Reconstruction (BIFR) for closure; and

(¢©) the number of jobs that have been lost or will be affected due to
closure of those sick units?

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI
PRAFUL PATEL): (a) As per information available in the Public Enterprises Survey
2011-12 that was laid in the Parliament on 26th and 27th February, 2013 and based
on the definition of "sickness" given in the Government of India Resolution dated
6th December, 2004 constituting the Board for Reconstruction of Public Sector
Enterprises (BRPSE), there were 64 sick Central Public Sector Enterprises (CPSEs) as
on 31.3.2012.

(b) The total number of CPSEs recommended for winding up/closure by
BIFR between 1993 to 2010 is nincteen; out of which fifteen are closed.

(©) As per Public Enterprises Survey (of various years), there were 11636
employees on the rolls of these fifteen CPSEs at the time of their closure.

Release of payments by M/s. Instrumentation Ltd. to SSIs

3222. SHRI SALIM ANSARI: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to refer to reply to Unstarred Question 2443
given in the Rajya Sabha on 19 March, 2013 and state:
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(@ whether payments of Small Scale Units (SSIs) have been released by
M/s. Instrumentation Ltd. (IL);

(b) if so, the details of payments made to SSI units of the value of Rs. 50
lakhs or above as on 31 March, 2013;

(¢) whether Government would take disciplinary action against erring officers

for withholding payments beyond reasonable period; and
(d) if not, the reasons therefor?

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI
PRAFUL PATEL): (a) and (b) No, Sir

(c) and (d) The Company is presently in financial crisis and it is finding it
difficult to make timely payment of even salary/wages and statutory dues of its
employees. However, all out efforts are being made to mobilize sufficient funds so
that all pending dues can be met. Since non-payment is on account of severe
liquidity crunch therefore, in this context, no disciplinary action is contemplated
against any officers of the Company.

Committee for assessing loss making PSUs

3223. DR. T. SUBBARAMI REDDY: Will the Minister of HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES be pleased to state:

(@ whether the Committee constituted by the Central Government for

assessing loss making Public Sector Units(PSUs) has submitted its report;
(b) if so, the details thercof;
(c) the details of the Units suggested for closure and outright sale;

(d) whether the Committee has also suggested any measures for the

rehabilitation of workers employed in these units; and
(¢) if so, the details thercof?

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI
PRAFUL PATEL): (a) and (b) As per the information available, no Committee was

constituted by the Government for assessing loss making Public Sector Units.

(c) to (e) Does not arise.



